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CENTRAL ADMINI STRATIVE TRIBUNAL, PRINCIPAL BENCH
Oo.A. 1376 of 1997

New Delhd this the 7th day of Aggustg_; '1997

HON'BLE DR, JOSE P, VERGHESE, VICE CHALRMAN
HON'BLE MR, K, MUTHUKUMAR, MEMBER (A)

E

shri Sunder Dass

S/o shri Ram Prakash

R/o Balmiki Basti,

Gohane,

District Somepat,

Haryana. : © ool o.APplicaﬂt

By Advocate Shri A.Ko Bhardwa]

Versus

1 ' Union of India through

The General Manager,
Nor thern Railway,
Baroda House,

New Delhd o

2, The Divisional Rallway Manager,
Delhi Division, :
. Northern Railway, '
Paharganj,
New Delhi.

30 - The Senior DoP.e.O.o
Delhi Division,
Northern Railway,
IRM Office, -

Pahargan
New Dalhi:_

4, Mukesh Kumar
C 0 Capooo .
rthern Railway, |
Delhi Division, .
Rohtak (Haryanago . c.Respondents

\

None for the respondents.

RDER

It is stated that juniors of the applicant have
been promoted without considering the applicant for
promotion to the post of GRW Painter Grade-111, The ﬁotices




i .

P,

were issued to the respohdents,ahd adjournmebt was sought

from time to time and none is present on their-behalf-eyen .

today., It is, therefore, directed that the resﬁoﬂaénts

shall consider,the case of the applicant fér promotion

in accordance with the rules from the date his juniors

have been promoted and pass appropriate orders vithin 4

weeks from the date of receipt of a copy of this order and

communicate the same to the applic;mt by Registered Post,
O.A, is disposed of finally, No order as to costs.
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MEMBER (A) VICE CHAIRMAN(J

Rakesh




